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1693(31), TIE 3 STERER, 2007 § YHIAG IR TR F

FRUE F7 HAT Y sferger § Frfetay Sy w@ A R, H W

€, 37— MINISTRY OF CORPORATE AFFAIRS
2. 3R fuge & s U R R T 1, 2, NOTIFICATION
3,4 3 s o we forerm wfaftes & wom W frefefer New Delhi, the 6th February, 2012

wfsfeeai Tt SR, s

GS.R. 69(E).—In exercise of the powers conferred

“(1) &t IR T - — Y by Section 29A of the Cost and Works Accountants Act,
Jaqd STeFe SHruAS, 1955 (23 of 1959), the Central Government, with effect from
-1, 701, f wee =1 (%) the date of publication in the Official Gazette, hereby makes

the following amendments in the notification of the
Government of India, Ministry of Corporate Affairs,

Fa 30, TME-122001

(2) &t TET 'ﬁ:ﬁ, T published in the Gazette of India vide No. G.S.R. 1693(E),
wRfi frve (t@‘T &) dated the 3rd October, 2007, namely .—
FRIRE H1E 7ATE, 2. In the said notification under the opening
FAF-700025 paragraph, against the item numbers 1,2, 3,4 and 5, forthe
i ) existing entries the following entries shall be substituted,
(3) ot =T M, —HH namely :—
aifofrer Slen % yum FRyw 3R ,
- ol “(1). ShriR. S. Sharma, —Chairperson

Ex-Chairman, ONGC,
A-1,701, The World Spa (E),
Sector 30, Gurgaon-122001

guden A~ 1, FHIAFTE
FHIAHTA-700001
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Shri Navrang Saint, ~—Member
Regional Director (Eastern Region),

Ministry of Corporate Affairs,

Kolkata-700025

Ms. Nandana Munshi, —Member

Pr. Director of Commercial Audit
& ex-officto Member,

Audit Board-1, Kolkata,

No.1, Council House Street,

“

Shri V. Kalyanaraman, —Member
Past President,
Institute of Cost and Works
- Accountants of India
Shr1 Kunal! Banerjee, —Member”

&)

Past President,
Institute of Cost and Works Accountants
of India
[F.No. 2/23/2006-P1]

MANO) KUMAR, Jt. Secy.
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